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V/s  

Girija Colonizers & Developers & Ors. 

 

Date of Order- 11.04.2022 

 

Date of Inspection- 26.04.2022 



STATUS REPORT 

Ref:  Compliance in the reference to the order of Hon'ble NGT dated 

11/04/2022 in OA 14/2021 (CZ) of Residents of Surendra Manik v/s 

Girija Colonizers & Developers & Ors.   

 In compliance to the orders of Hon’ble NGT dated 11/04/2022, site visit 

was conducted by the officials of MPPCB, RO Bhopal on 26/04/2022 and 

observations noted are as follows: 

1. The STP of capacity 100 KLD based on MBBR process was found 

operational during the inspection and all units of STP were functional. 

2. Treated wastewater was found stored in a storage tank near the STP 

which is used for gardening purpose inside the society. 

3. No wastewater was found flowing outside the premises of STP. 

4. Rainwater harvesting system has been installed by the colonizer. Pipes 

from the terraces of residential dwelling units are connected to the 

rainwater harvesting tank which has 04 bore-holes and is covered with 

gravels for filtration.  

5. Two concrete storm-water drains have been constructed by the builder 

which is connected to the natural drain outside the society premise. 

6. In reference to requirement of environmental clearance, the project 

proponent of M/s Girija Colonizers & Developers has produced Town 

and Country Planning (T&CP) permission dated 26/04/201. The copy 

is attached as Annexure – 1. As per the T&CP permission, the project 

is a plotted development project and the total land area is 9.158 Ha. As 

point 8(b) of Schedule of the EIA Notification 2006, environmental 

clearance is required for township/area development projects covering 

an area ≥ 50 Ha. and/or built up area ≥ 1,50,000 sq. mtrs. 

7. Photographs taken during the inspection are attached as per 

Annexure– 2.  

(J. K. Rajoriya) 

Junior Scientist 

RO, MPPCB Bhopal 

(Adarsh Malviya) 

Assistant Engineer (C) 

RO, MPPCB Bhopal 
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Annexure - 2 

Photographs taken during inspection dated 26/04/2022 in compliance to the 

orders of Hon’ble NGT in OA 14/2022 (CZ)  

Residents of Surendra Manik v/s Girija Colonizers & Developers & Ors. : 

 
 

 
 

 
 

 


